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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH AT PUNE
ORIGINAL APPLICATION NO.69 OF 2020 (WZ)

Rakesh Ramesh Dhotre ...Applicant
Versus

State of Maharashtra & Ors ...Respondents

ADDITIONAL-AFFIDAVIT ON BEHALF OF THE RESPONDENTS
NO.7 AND 8 TO THE ORIGINAL APPLICATION NO.69 OF 2020

I, Kumkum Mishra, the Senior AGM-Legal of the Maharashtra
Metro Rail Corporation Limited and authorised signatory of the
Respondents No.7 and 8 — having my office at Metro Bhawan, Opposite
Deeksha Bhoomi, Ramdaspeth, Nagpur 440010, do hereby state on solemn

affirmation as under:

1. T am filing this Additional-Affidavit in the above captioned Original
Application in order to place on record certain important and correct
facts and subsequent developments in the matter. I have perused the
documents brought on record by the Original Applicant, the Joint

Za M,z‘,r ~. Site Visit Report (conducted on 11 November 2020) dated 23 August
7o N\
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2021 and the Affidavit filed on behalf of the Respondent No.3 Pune
Municipal Corporation dated 22 September 2021. In response to the
same and on the basis of the documents and information available in
relation to the said issue, I am filing this present Additional-
Affidavit, to bring on record the correct events and facts in relation
to the above captioned matter. I crave leave to file a further and

detailed Additional-Affidavit as and when sought necessary.

. At the outset, I deny each and every averment and allegation made in
the Affidavit filed on behalf of the Respondent No.3 Pune Municipal
Corporation, which is contrary to and/or inconsistent with what has
been stated in the present Additional-Affidavit and nothing stated in
the Affidavit filed on behalf of the Respondent No.3 Pune Municipal
Corporation shall be construed as an admission for the want of any
specific and para-wise denial or non-traverse unless and until the

same is specifically admitted hereinafter.

. I say that the answering Respondent has already filed its Affidavit in
reply in the matter on 2 December 2020 and has placed on record its
case. | say that thereafter the matter was heard on 25 August 2021
and on which date, the Hon’ble NGT was pleased to direct the
Respondent No.3 PMC and the Respondent No.5 Member Secretary,
Mabharashtra Pollution Control Board to file their replies before the
next date of hearing i.e. 23 September 2021. The said order also

records the contentions of the answering Respondents as stated in the

d
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affidavit in reply that Maha-Metro had nothing to do with the
unauthorised dumping of debris and that the dumping was carried
out by dumpers bearing Nos. MH 12 FZ 8140 and MH 12 GU 5612
by misusing the Maha-Metro logo and that a penalty was imposed on

them by Maha-Metro.

Affidavit filed by PMC

4. An Affidavit has been filed by the Respondent No.3 PMC on 22
September 2021 and served on Maha-Metro on the same day and just
one day prior to the matter in NGT on 23 September 2021. In the
said affidavit, the Respondent No.3 PMC has stated that, another
truck bearing registration No.MH 12 SX 8788 also having the sticker
of Maha-Metro was found unauthorisedly dumping Construction &
Demolition waste (C&D waste) on 2 July 2021 at Pune Peth,
Bavdhan Khurd BDP Zone.

5. In the said reply it has been stated that thereafter a notice dated 15
July 2021 was issued by the Deputy Engineer, Building
Development Department, Zone-3 of the Respondent No.3 PMC to
Maha-Metro stating that dumping of debris by a truck bearing
registration No.MH 12 SX 8788 also having the sticker of Maha-
Metro, was observed by the authorities during a site visit conducted

on 2 July 2021 at Pune Peth, Bavdhan Khurd BDP Zone and that
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Maha-Metro was warned of serious consequences which would
ensue during the monsoon which would lead to debris flowing with
the rain/floodwater and causing serious loss and harm to people. The
said notice also referred to the present OA 69 of 2020 already being
sub-judice in the NGT. The said notice was received by Maha-Metro
only on 27 July 2021. Hereto annexed and marked as Exhibit “1” is
a copy of the notice dated 15 July 2021 issued by the Deputy
Engineer, Building Development Department, Zone-3 of the
Respondent No.3 PMC to Maha-Metro.

. I say that, thus on 23 September 2021, the Hon’ble NGT permitted
Maha-Metro to file its reply to the said aspect of the matter. I say that
the said notice has been dealt with utmost seriousness by Maha-
Metro and necessary action has been taken by Maha-Metro to see to
it that the reputation of Maha-Metro is not harmed by the illegal
activities being carried out by some unknown persons (by using the

Maha-Metro logo).

Action taken by Maha-Metro in response to the Notice dated 15
July 2021 issued by PMC:

. I say that taking into consideration the seriousness of the allegation

made by the PMC in the notice dated 15 July 2021, the Chief Project

Manager (Depot) Maha-Metro addressed a note dated 12 August {

!
t
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2021, to the concerned officers in charge of various construction
sites/reaches of the Metro rail project, directing them to confirm
whether the said truck bearing registration No.MH 12 SX 8788 was
used in respective reaches on the visit date of 2 July 2021 as
mentioned in the letter dated 15 July 2021. Hereto annexed and
marked as Exhibit “2” is a copy of the Note dated 12 August 2021
addressed by the Chief Project Manager (Depot), Maha-Metro to all
the concerned officers in charge of various reaches of the Metro rail

project.

I say that thereafter responses were received from all the respective
officers from 21 August 2021 to 14 September 2021 categorically
stating that the truck bearing registration No.MH 12 SX 8788 had
not worked for any of the sites/reach on 2 July 2021 i.e. the date of
inspection carried out by the Deputy Engineer, Building
Development Department, Zone-3 of the Respondent No.3 PMC. It
was also stated that no dumping works were done at Bavdhan Khurd
area by any reaches of Maha-Metro. I say that accordingly a
summary note was prepared by the concerned officers Maha-Metro
on 15 September 2021. Hereto annexed and marked as Exhibit “3”
is a copy of the summary note dated 15 September 2021 prepared by

the concerned officials of Maha-Metro.

. I say that thereafter by a reply dated 24 September 2021 addressed

by the Chief Project Manager (Depot) of Maha-Metro to the
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Respondent No.3 PMC, Maha-Metro has communicated that
truck/vehicle bearing registration No.MH 12 SX 8788 has not
worked for any of the contractors engaged by Maha-Metro and is not
associated with any of the Metro work reaches in any manner. The
Respondent No.3 PMC was also informed that Maha-Metro logo is
being used in an unauthorised way by non Maha-Metro agencies to
ease the passage of heavy vehicles within Pune City during covid
protocols and therefore Maha-Metro requested the Respondent No.3
to take strict action against such unsolicited activities. It was further
informed that no unauthorised dumping of debris has been done by
Maha-Metro at Bavdhan Khurd, Pune since Maha-Metro had a
dedicated waste disposal system already in place, which was strictly
adhered to by Maha-Metro officials. Hereto annexed and marked as
Exhibit “4” is_a copy of the reply dated 24 September 2021
addressed by the Chief Project Manager (Depot) of Maha-Metro to
the Respondent No.3 PMC.

10.1 say that in the Notice dated 15 July 2021, issued by the
Respondent No.3 it was recorded that the driver of the Dumper
/Truck bearing registration No, MH 12 SX 8788 had specifically
stated that the debris being dumped at Survey No. 11,12, 15 behind
water tank on 2 July 2021 was the debris ferried from riverbed road
Metro Station near PMC Bhavan. The contents of the said Notice
and more specifically the said para are denied. I say that it is obvious

that the driver to save himself had made a false statement. In this
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context the correct factual position is that to carry out construction of
metro piers in the stretch near the Metro Station, Maha-Metro had
made a make-shift road in the adjoining area of dry river bed and that
this make-shift road was removed prior to the onset of the monsoon
season. I say that the excavated debris from the removal of make
shift road in the riverbed by Maha-Metro was deposited in Range
Hill Depot area so that it could be disposed off later properly. I say
that Maha-Metro has specifically taken a place from a private person
within the city limits of Pune on contract basis and Maha-Metro also
has its own land at Range Hills Depot area of Pune to ensure proper
disposal of its waste and it is done in a safe and non-hazardous
manner. That all requisite permissions have been obtained from
owners of private land for dumping in designated dumping yards.
Maha-Metro has designated yards for depositing debris and
permissions from the necessary authorities have been obtained by
Maha-Metro for depositing their debris and from the above it is clear
that the answering Respondents had in no way or no manner used the
services of the said truck on 2 July 2021 as alleged. Being a
responsible agency it does not dump any waste in the BDP Zone area
of Bavdhan Pune. It is submitted that Metro work is carried out
under strict supervision and under strict norms and thus no such

violation has been carried on by the answering Respondents.
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11.I say that Range Hills Pune Depot area of Metro is at distance of
approximately 10 kms from Bavdhan, Pune and thus it is incredulous

to state that the debris are being dumped at Bavdhan, Pune

12.The Respondent No 3 PMC in view of the order of the NGT dated 23
September 2021 issued another letter to the answering Respondent
dated 25 October 2021 and received on 26 October 2021. Hereto
annexed and marked as Exhibit “5” is a copy of the letter dated 25
October 2021. By the said letter the Respondent No 3 requested the
answering Respondent to take action against those responsible for
using the logo of the answering Respondent in an unauthorised
manner. The Respondent No 3 also requested the answering
Respondent to submit to it an action plan for removal of the debris

dumped in the BDP area.

13.The answering Respondent submits that in response to the said letter
and as a measure of abundant precaution, it has filed a complaint on
10 November 2021 with the Senior Police Inspector, Hinjewadi
Police Station, giving details of the dumper no. MH 12 SX 8788
which had illegally dumped debris on 2 July 2021 and had illegally
used Maha-Metro logo. In the said complaint, the details of other
dumpers along with their numbers were also provided by the
answering Respondent. Hereto annexed and marked as Exhibit “6”

is a copy of the complaint dated 10 November 2021 filed by the ,
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answering Respondent with the Senior Police Inspector, Hinjewadi

Police Station.

14.The answering Respondent submits that on 11 November 2021 it has
again responded to the Respondent No 3 informing it that as
explained by the answering Respondent, no unauthorised dumping
had been done by Maha- Metro or any of the contractors/agencies
working for Maha-Metro. It was also repeated that the debris found
was consisting majorly of building demolition waste and that Maha-
Metro work did not generate such kind of C&D waste. It was also
informed that Maha-Metro was keeping a close watch on all the
contractors engaged by it and that a police complaint had also been
filed and that sought necessary action from the police. Hereto
annexed and marked as Exhibit “7” is a copy of the letter dated 11
November 2021 addressed by the answering Respondent to the
Respondent No 3 PMC.

15.The present Additional-Affidavit has been filed in compliance of the
order of this Hon’ble Court and in view of all of the above, it is
humbly prayed and submitted that the answering respondents have
not deposited/dumped any debris at Bavdhan Khurd, Pune either on
the alleged dates of incidents i.e. 15 May 2020 or any other date and
that infact the trucks are using Maha-Metro logo without any
authorisation to dump their debris. It is stated that action has been

taken against the concerned contractor by Maha-Metro in respect of
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incident and Maha-Metro has requested the Deputy Engineer,
Building Development Department, Zone-3 of the Respondent No.3
PMC to take appropriate action against the owner of truck/dumper in
respect of the notice and Maha-Metro craves leave to take necessary

action against the concerned.

16.Thus in view of the above, I say that the Original Application and
Affidavit of Respondent No.3 PMC insofar as it alleges violations
against the answering Respondents being devoid of merits may be
rejected qua the answering Respondent and steps be taken against the
vehicle operators/owners who have deposited debris in BDP Zone by
making unauthorised use of Maha-Metro logo and mischievously
impersonating as representatives/contractors of Maha-Metro on the
said dates of violation by the Respondent No.3 being the local

concerned authority.

17.The answering Respondent craves leave to file a further detailed and

para-wise Additional-Affidavit as and when found necessary.

DD.Y

Advocate for the Respondents No.7 and 8
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VERIFICATION

I, Kumkum Mishra, the authorized signatory of the Respondents 7
and 8 above named, do hereby state on solemn affirmation that the
contents in Para 1 to 17 hereinabove is true to my own knowledge
and based upon documents available with me in relation to the same

and which I believe to be true and correct and I put the signature

thereof, \W

Solemnly affirmed at Nagpur
Dated this 14" December 2021

Before me —h

T RAL REG

INOT/ RIAL REG.
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Druti Datar
Exhibit 1
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English translation of Exhibit 1

Executive Engineer Office,
Building Development
Department, Zone — 3
Pune Municipal Corp.
Outward No. Zone - 3/1701
Dated 15/07/2021

To,

Manager,

Maha Metro, Pune.

The Auto On Building, First Floor, in front of Don Bosco Youth Centre,
Near Saint Mira’s School, Koregaon Park, Pune- 411001

Subject: Regarding debris dumped at Pune Peth, Bavdhan Khurd, Pune area

under jurisdiction of PMC.

Ref: 1) Site visit dated 02.07.2021.
2) PMC Outward No. 655 dated 10.05.2020.

During PMC officials site visit on 02.07.2021, it was observed that huge amount of
debris was being dumped by dumper no. MH-12 SX 8788 at Survey nos. 11, 12, 15
Pune Peth Bavdhan Khurd being under the jurisdiction of PMC. After enquiring the
driver of the dumper about the same, he stated that, the debris were bought from
Metro site at river front near PMC Bavdhan. The dumper had Maha Metro logo on it.
Also, vide Ref 02, you have already been communicated regarding dumping of debris
in the B.D.P Zone under PMC’s jurisdiction. However, Maha Metro has not taken any

precaution in that regard.
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Original Application No. 69/2020 has been filed in Hon’ble NGT court, for dumping
of debris in B.D.P Zone, Pune Peth, Bavdhan Khurd by Maha Metro. In spite of being
aware of this fact, contractors working for Maha Metro are still dumping debris at the

said location. Hence, debris dumped by Maha- Metro should be removed immediately.

Your department has dumped debris at Hill bottom, Hill top and B.D.P Zone. Due to
flow of rain water during rainy season, this debris may flow towards the bottom of the
hill and may cause big accident or loss to the residents living in the locality situated at

the bottom of the hill.

It may be noted that in case of any accident or loss of life due to these debris in future,

Maha-Metro shall be held responsible.

Kindly note.
Signed
(Devendra Patre)
Sub-Engineer,
Building Development Department, Zone-3
Pune Municipal Corporation
Encl. Photo

1) CPM/ Depot
2) ED/R1&2
Please do the needful
Maha Metro Rail Pune

Inward No. 40219

Dated: 26/07/2021
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MAHARASHTRA METRO RAIL CORPORATION LIMITED
(PUNE METRO RAIL PROJECT)
NOTE

Maha-Metro/CPM-Depot/HVPC-RHIGC/20211 703
To,

1) ED-Viaduct(Reach 1 & 1) 2) CPM -Stations(Reach 1) 3) CPM-Stations(Reach 1)
4) CPW -Reach lll(Viaduct & Stations)  5) ACPM-UG(1& IV) 6) ACPWM-UG(II).

Subject: Construction of 2 nos Rolling Stock Depots at Range Hill & Vanaz Depot
Including Civil and E&M Works for Pune Metro Rail Project.

Reg: Debris dumped at Bavdhan Khurd area (behind overhead water tank) under the
jurisdiction of PMC.
Ref: 1) PMC site visit dated 02.07.2021.
2) PMC Letter ST, %.655 dated 10/05/2020.

3) PMC Letter SIT. . 319 #.- 3/1701 dated 15.07.2021.

Vide ref. 03, a letter from the Executive Engineer Office (Construction Development
Department), PMC has been received in our office regarding unauthorized dumping of
debris behind overhead water tank at Bavdhan Khurd area which comes under PMC
jurisdiction.

During the site visit of PMC officials on 02.07.2021 at Bavdhan Khurd area (Behind
overhead water tank), they have encountered a dumper, dumping debris at said location

with vehicle registration no. MH 12 SX 8788 on which Maha Metro logo being displayed on
the windshield of the dumper.

As instructed by DW, it is requested to confirm whether the above mentioned vehicle has
been used in respective reaches on PMC Officials site visit date 02.07.2021 as mentioned in
letter vide ref 03.

C
\ CPAT-Depot.

Copy To:1) DW(For kind information Please).

Encls : 1) Photo of Vehicle and Letters from PMC as mentioned above.

Date: 12/08/2021.
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Mnlm—Mclru/Cl’M-l)cpm/lIVl’(‘-RII/I’M(‘/ZUZI/72q
Sub:CONSTRUCTION OF 2 NOS ROLLING STOCK DEPOTS AT RANGE HILL & VANAZ INCLUDING

Vide ref.03, a letter from the Executive Engineer Office (Construction Development Department), PMC has
been received in our office regarding unauthorized dumping of debris behind overhead water tank at Bavdhan

MAHARASHTRA METRO RAIL CORPORATION LIMITED
)_.
W

Exhibit 3

(PUNE METRO RAIL PROJECT)
NOTE

CIVIL AND E&M WORKS FOR PUNE METRO RAIL PROJECT.

agye s ; . the jurisdiction of
Reg: Debris dumped at Bavdhan Khurd area (behind overhead water tank) under the jurisdic

PMC ;

Ref: 1 ) PMC site visit dated 02.07.2021.
2)) PMC Letter S1. 5. 655 dated 10.05.2020.
3 ) PMC Letter S1. 8. : 3191 .- 3/1701 dated 15.07.2021.
4') Maha Mclro/CPM-Depol/l IVPC-RH/PMC/2021/697 dated 31.07.2021.
5 ) Maha Metro/CPM-Depot/HVPC-RH/PMC/2021/703 dated 12.08.2021.

Khurd area which comes under PMC jurisdiction.

During the site visit of PMC officials on 02.07.2021 at Bavdhan Khurd area (Behind overhead water lan!() )
they have encountered that debris were being dumped at the said location by a dumper bearing vehicle
registration no: MH 12 SX 8788 along with Maha Metro logo being displayed on the windshield of the dumper.

In receipt of this letter at S.N. (3) and as per the instructions by DW vide 4, a note was sent (o all HOD’s (_)f
reaches (viaduct, stations and UG)vide ref 5 to confirm whether the above mentioned vehicle has been used in

respective reaches or not.

\\

Date: 15.09.2021

. Page Nos
S.N Reach e I)ll). elcelved Remarks for
" reference
Dumper not used by M/s URC on :
1) | Depot 05.07.2021 02.07.2021. CP-1&2
. Dumper not used by M/s NCC Ltd on
2) | Viaduct (R1 & R2) 21.08.2021 02.07.202]. CP-3to 14
Dumper not used by M/s TATA
3) (l){:ach-04 GHOCOL,02& | 41089021 | Gulermak & M/s ) Kumar Ltd on CP- 1510 20
) ~ | 02.07.2021.
X Dumper not used by M/s HCC Al
4) | Reach -01 (Stations) 31.08.2021 FARA’A Ltd on 02.07.202]. CP-21to 24
Dumper not used by M/s HCC Al
5) | Reach-02 (Stations) 06.09.2021 FARA’A & M/s URC Construction Ltd | CP-25 to 30
on 02.07.2021.
Reach-03 ( Viaduct & Dumper not used by M/s J Kumar &
6) | Stations) 14.09:2021 | \y/s Afcons Shapoorii on 02.07.2021, | CP-3231.

As mentioned above and confirmed by representatives of respective reaches, the above mentioned dumper
bearing registration number MH 12 SX 8788 had not worked for any of the reach on the day of PMC officials
visit 1.e0%.07.2021 and no dumping works were done at at Bhavdhan Khurd area.

Submitted please.

C)

DW.

Depot.
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Exhibit 4 120
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Maha=Metro/CPM-Depot/HVPC-RI/PMC/2021) T 28 Date: 24.09.2021

o,

Deputy Engineer,

Building Development Department (Zone- 03),
Pune Municipal Corporation.

Sub: CONSTRUCTION OF 2 NOS ROLLING STOCK DEPOTS AT RANGE HILL & VANAZ

INCLUDING CIVIL AND E&M WORKS FOR PUNE METRO RAIL PROJECT.
Reg: Debris dumped at Bavdhan Khurd area (behind overhead water tank) under the

jurisdiction of PMC,

Ref: 1) PMC site visil dated 02.07.2021.
2) PMC Letter ST, 5. 655 dated 10.05.2020.
3 ) PMC Letter ST, 3. : 311 .- 3/1701 dated 15.07.2021.

Vide ref.03, a letter was received from PMC in the office of Maha-Metro regarding unauthorized dumping
of debris behind overhead water tank at Bavdhan Khurd area which comes under PMC’s jurisdiction.

The above said case has been scrutinised by Maha Metro and it has been observed that no unauthorized
dumping of debris at the above said location has been done by any of the contractors who are working for
Maha Metro at Pune Metro Rail Project. Also, the said vehicle spotted during the time of PMC sile visit
dated 02/07/2021 bearing registration number MH 12 SX 8788 has not worked for any of the contractors
working for Maha-Metro and is not associated with any of the reaches in any manner.

It seems that the Maha Metro logo is being un-authorisedly used by Non- Maha Metro agencies to case
the passage of their heavy vehicles within Pune city jurisdiction and Maha-Metro strongly condemns and
discourages such practices and strict action may accordingly be taken against such unsolicited activitics.

It may please be kindly noted that, no unauthorized dumping of debris has been done by Maha Metro at
the said location of Bavdhan Khurd, Pune, since there is a dedicated waste disposal system already in place,

which is strictly adhered to by Maha Metro officials.

l hanki“g Y ou,
: /(/K
\ A

‘hZRajdeep Bhattacharya.
Chicl Project Manager (Depot).

Copy To: 1) Municipal Commissioner - PMC (For kind information please).
2) Exccutive Engineer - Building Development Department (Zone-03), PMC.

3) Director (work) — Maha Metro.
CORPORATE OFFICE : PUNE

151 floor, The Orion Building, Arjun Mansukhani Marg, Opp. S1. Mira’s College, Koregaon Park, Pune - 411 001. Maharashtra, India, Tel : 020-26051072 /74
Email ; mail nahamelropune@gmail.com | Websile : www.punemetrorail.org
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English translation of Exhibit 5
Executive Engineer Office,
Building Development
Department, Zone - 3
Outward No. Zone - 3/3849
Dated 25/10/2021.

To,
CPM- Depot,

Sub: Regarding debris dumped at bavdhan area under PMC jurisdiction.

Ref: 1) NGT application no. 69/2020.
2 ) PMC Site visit dated 02.07.2020.
3 ) PMC Letter 655 dated 10.05.2020.
4 ) PMC Letter (Zone-3) /1701 dated 15.07.2021.
5) Maha Metro Letter 3440 dated 28.09.2021.

Application no. 69/ 2020 has been filed in Hon’ble NGT court for debris dumped at
BDP zone (Kothrud & bavdhan area jurisdiction). Against the above appeal, hearing
was held on 23.09.2021 and the following order has been issued “The learned
standing counsel appearing for the Respondent No 3 as well as Respondent No 7 -
Maharashtra Metro Rail Corporation Ltd pray for short accommodation to file
additional affidavits with supporting documents as to the identification of trucks said

to have unauthorized dumping and remedial measures to set right the same”.

During site visit at S.N. 11, 12 & 15 Bavdhan Khurd on 10.05.2020 & 02.07.2021,
dumper MH12 FZ 8140 was dumping debris on 10.05.2020 and dumper MH 12 SX
8788 was dumbing debris on 02.07.2021. the dumper driver told PMC that the debris
were brought from metro work site. Maha Metro logo was also displayed on the

dumper.
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For removal of these debris, PMC has sent letter to Maha Metro vide ref. 2 & 3.
However, PMC has levied a penalty of 25k on dumper MH 12 SX 8788 for

unauthorized dumping of debris in BDP zone.

PMC construction waste plant at Wagholi is functional and all such debris needs to

dumped at this plant .

Vide ref. 04, Maha Metro has conveyed PMC that the said dumper does not belong to

Maha Metro or any of the contractor working for Maha Metro. And unauthorized use

of Maha Metro logo has happened. Hence, legal should be taken on the concerned

persons who are using Maha Metro Logo unauthorizedly.

Also, auction plan to remove this debris from the BDP zone is required to be

submitted by Maha Metro to PMC.

Signed Signed

(Satish Shinde) (Devendra Patre)
Junior Engineer Deputy Engineer.
B.V.V. Zone 3 B.V.V. Zone 3

PMC PMC

Signed

(Shrikant Vaikhande)
Executive Engineer
B V'V Zone 3

PMC
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PI]NE METROD PUNE METRO RAIL PROJECT

Maha Metro/ED/R2 Stations/Nalstop/2021/LR20451 Date: 10.11.2021
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English translation of Exhibit 6

Maha Metro/ED/R2 Stations/Nalstop/2021/LR20451 Date: 10.11.2021

To,
Hon’ble Senior Police Officer,

Hinjwadi Police Station, Pune

Subject: Regarding unauthorized use of Metro logo

Ref: 1) PMC Outward No.655 dated 18.05.2020
2) Outward No. (Zone-3) Outward No.3849 dated 25.10.2021
3) Application No. 62/2020 in National Green Tribunal

Respected Sir,

In view of the above subject, it may please be noted that construction work by Maha
Metro is going on around various parts of the city. The debris generated from Metro

works are disposed at designated locations by all the contractors.

In these circumstances on 15.05.2020 Dumper No.MH-12 FZ 8140, MH-14 GO 5612
and also on 20.07.2021 Dumper No. MH-12 SX 8788 are observed to be dumping
debris from their dumpers at Pune Peth, Bavdhan Khurd, Pune PMC at survey no. 11,
12, 14 behind water tank by unknown drivers who are using the Maha Metro, Pune

logo unauthorizedly.

We request you to take necessary legal action against the drivers of the above

mentioned three dumpers for unauthorized & illegal use of Maha Metro, Pune logo.

From
S.R. Jamble
Manager (Transport and Security).

Maha -Metro
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gl HERTSE AT YA HIURIH Tl

MAHARASHTRA METRO RAIL CORPORATION LIMITED

(VA AT AT HERT SEATE] HEFd 3T6H)
Joint Venture of Govt. of India & Govt. of Maharashtra

PUNE METRO PUNE METRO RAIL PROJECT
Maha—Metro/CPM-Depot/HVPC-RH/PMC/2021/ 753 Date: 11.11.2021
To,

Executive Engineer,
Building Development Department (Zone- 03),
Pune Municipal Corporation.

Sub:CONSTRUCTION OF 2 NOS ROLLING STOCK DEPOTS AT RANGE HILL & VANAZ INCLUDING
CIVIL AND E&M WORKS FOR PUNE METRO RAIL PROJECT.
Reg: Debris dumped at Pune Peth Bavdhan area in the jurisdiction of PMC .

Ref: 1) Hon’ble NGT original application no. 69/2020.
2 ) PMC site visit dated 02.07.2021.
3 ) PMC Letter SI. ¢h. 655 dated 10.05.2020.
4y Maha Metro/P1C-07/CPM-Depot/HVP-RH/2020/3 15 dated 22.05.2020.
5 )Minutes of meeting - 06.11.2020 under the chairmanship of Shri. Saurabh Rao, Divisional
Commissioner, Pune.
6 ) PMC Letter S35 : S, 6.- 3/1701 dated 15.07.2021.
7 ) Maha Metro/CPM-Depot/HVPC-RH/PMC/2021/728 dated 24.09.2021.
8 ) Maha Metro letter - 3440 dated 28.09.2021.
9) PMC Letter .55, : ST, 85..- 3/3849 dated 25.10.2021.
10 ) Maha Metro/ED/R2-Stations/Nalstop/202 1/LR20451 dated 10.11.2021.

In view of the above subject, we are in receipt of PMC letter vide ref.09 regarding order issued by Hon’ble NGT
court against the original application n0.69/2020 which states that ** (i) The learned standing counsel appearing
for the respondent No.3 as well as the respondent no.7- Maharashtra Metro Rail Corporation Ltd. Pray for
short accommodation to file additional affidavits with the supporting documents as to the identification of
trucks said to have unauthorized dumping of the debris and the remedial measures, to set right the same”.

In continuation to PMC letter vide rel.09, it may please be kindly noted that Maha Metro has already clarified all
PMC letters vide ref.03 & 06 and it has been clearly mentioned in our letters vide ref.04 & 07 that no unauthorized
dumping has been done by Maha Metro or any of the contractors/agencies working for Maha Metro.

Earlier during Maha Metro’s visit at the subject location on 22.05.2021, it was found that the debris dumped at the
said location consisted majorly of building demolishen waste (i.e clay brinks, broken sanitary fixtures, wood waste
ete: Photos attached). It may please be noted that metro works does not generates such kind of localized complex
C&D waste. The said facts are already been communicated to PMC vide ref.04.

Moreover, Maha Metro has also conducted internal checks on all the contractors / agencies working for Maha
Metro under Pune Metro Rail Project and confirmation of no unauthorized dumping has been given to Maha
Metro by the inhouse contractors/ agencies working for Maha Metro. Accordingly, for taking legal action against
the concerned persons for unauthorized use of Maha Metro logo, an official complaint (copy attached) has been
raised 1o Senior Police Inspector, Hinjawadi Police Station by Maha Metro vide ref.10.

Thanking You,

Raj(l‘cep hattacharya.
Chief Project Manager (Depot).
Maharashtra Metro Rail Corporation Ltd.

Copy To: 1) Hon’ble Municipal Commissioner - PMC.
2 ) Director (work) - Maha Metro.

e ————— CORPORATE OFFICE: PUNE ————
17 floor. The Orion Busiding. Arjun Mansukhani Marg, Opp. St, Mira’'s College Koregaon Park, Pune - 411 001, Maharashtra. Incha. Tel: 020-26051072 / 74
E-mail: mail. mahametropune@gmail com. Website: www punemetrorail org



Druti Datar
Exhibit 7


125

i HERTSE Al W6 HGRYE fafie |

Q MAHARASHTRA METRO RAIL CORPORATION LIMITED

(MW FRE ST HEFTS ST S W)

Joint Venture of Govt. of India & Govt. of Maharashtra
PUNE METROD PUNE METRO RAIL PROJECT

Maha Metro/ED/R2 Stations/Nalstop/2021/LR20451 Date: 10.11.2021
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CORPORATE OFFICE: PUNE
floor. The Orion Building. Arjun Mansukham Marg. Opp. St. Mira's College. Koregaon.Bark. Pune - 411 001, Maharashtra, India Tel: 020-26051072 / 74
E-mail: mail mahametropune@gmail.com. Website: www punemetrorail org
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AL Usd om0 1856 casnos

FERrSE Agl Yol ShIaRI ffes.
VIAHARASHTRA METRO RAIL CORPORATION LIMITED
(S T 2N W AT g IE)

‘ Joint Venture of Govt, of India & Govt, of Maharashira
1 E I GJECY
PUNE METRD PUNE METRO RAIL PR

Maha Matrof/P1C-07/CPM-DepotiH.V.P-R.H./2020/315 Da
To,
Execuiive Englnear,

Construction Departmerd,
Zone 3, PMG, Pune,

Subject: c:onsim&ion of 2 nos Rolling Stock Depots al Range Hilt £ Vanaz depot including 1
Civit and E&M Warks for Pune Metro Rall Project. ¢
Reg: Debris Dumped at Pune, Bavadhan Khurd Area _under PMC

Ref: 1) Your Letier No: 655 Dated 18.05.2020

With reference to the above subjeat and your letter reference above, it Is 1o bring to your fdnd
4 notice that an 15.05.2020 no activities related to debris or earthfrock disposal was conducted from
| Hill View Park Car Depol (Vanaz Kothrud Kachara Depot Maha Metro). With reference to the
dumpars mentloned In your letter, the said dumpers bearing registration no MH 12 FZ 8140 and
MH 14 GU 5612 had worked In our Depot shie only for two days ie., from 5% May to 6" May-2020 a_nd
currently are nat working for Maha Metro. On enquiry it is noticed that these dumpers are working

for some other agéncy for shifting of axcavated material by using the LOGO ot»Maha‘\Meim.

Further, on glir shie visit It was found that dumping Is being done by dumpers b?:aﬁng registration
numbers MH 40 N 4371 and MH 11 AL 6056. -

e
:

Also, during .our enguiry, it s learnt that the debris.-.ja:e being dumped by coniractor M/s Patil ¥ i
and levelling of the same being dane with & JCB bearing registration no MH 12 EB 1218 which is

_ also deployed by tha sald company at the lacation. The photographs of the same are enclosed for
g reference.

In the view of the above, it is clear that Maha Metra never dumped any debris/Unwanted
Materlal at the sald location ie., Pune, Bhavdhan Khurd survey no-12, 13 & 15 behind water tank
without permission and does not bear any responsibility for any consequences at the said focation.

Cc: 1) Director- Works (For Kind Information Please).

2) Director ~SP (For Kind Information Please). ‘
3) CPM-Depot.

Encl: Photographs. ’

CORPDRATE OFFICE: PUNE

1" flaox, Tha Orion Bullding, Arjun Mansulhan! Marg. Opp. St. Mira's College. Karagaan Park, Puna - 411 001, Mah ‘
E-mail: mail.mahametropune@qmail.com, Websie: Wv:w.pmurnerrurz'il.umwnn RS EEESEEE
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